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ITEM NO.17               COURT NO.1               SECTION X

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Criminal)  No(s).  351/2023

SARVESH MATHUR                                     Petitioner(s)

                                VERSUS

THE REGISTRAR GENERAL HIGH COURT OF PUNJAB AND HARYANARespondent(s)

(FOR ADMISSION and IA No.156368/2023-PERMISSION TO APPEAR AND ARGUE
IN PERSON IA No. 224380/2023 - APPROPRIATE ORDERS/DIRECTIONS IA No.
221137/2023 - APPROPRIATE ORDERS/DIRECTIONS IA No. 204758/2023 -
EXEMPTION  FROM  FILING  O.T.  IA  No.  204862/2023  -  INTERVENTION
APPLICATION  IA  No.  221136/2023  -  INTERVENTION  APPLICATIONIA
No.204756/2023  -  INTERVENTION  APPLICATION  IA  No.  203939/2023  -
INTERVENTION  APPLICATION  IA  No.  211112/2023  –  INTERVENTION/
IMPLEADMENT  IA  No.  201867/2023  –  INTERVENTION/IMPLEADMENT  IA
No.205176/2023  –  INTERVENTION/IMPLEADMENT  IA  No.  204865/2023  -
PERMISSION  TO  APPEAR  AND  ARGUE  IN  PERSON  IA  No.  204757/2023  -
PERMISSION  TO  APPEAR  AND  ARGUE  IN  PERSON  IA  No.  205185/2023  -
PERMISSION  TO  APPEAR  AND  ARGUE  IN  PERSON  IA  No.  156368/2023  -
PERMISSION  TO  APPEAR  AND  ARGUE  IN  PERSON  IA  No.  205356/2023  -
PERMISSION  TO  FILE  ADDITIONAL  DOCUMENTS/FACTS/ANNEXURES  IA  No.
231013/2023 - PERMISSION TO FILE APPLICATION FOR DIRECTION)
 
WITH

W.P.(C) No. 941/2021 (X)
(IA  No.  127059/2022  -  APPROPRIATE  ORDERS/DIRECTIONS  IA
No.138139/2021 - APPROPRIATE ORDERS/DIRECTIONS IA No. 152409/2021 –
CLARIFICATION/DIRECTION IA No. 49222/2023 - EXEMPTION FROM FILING
AFFIDAVIT IA No. 138140/2021 - EXEMPTION FROM FILING AFFIDAVIT IA
No. 105704/2021 - EXEMPTION FROM FILING AFFIDAVIT IA No.152407/2021
-  INTERVENTION  APPLICATION  IA  No.  42847/2023  –  INTERVENTION
APPLICATION IA No. 127032/2022 - INTERVENTION APPLICATION IA No.
166549/2021  -  INTERVENTION  APPLICATION  IA  No.  153948/2021  –
INTERVENTION/IMPLEADMENT  IA  No.  90561/2022  –  INTERVENTION/
IMPLEADMENT IA No. 163456/2021 – INTERVENTION/IMPLEADMENT IA No.
49221/2023  -  PERMISSION  TO  APPEAR  AND  ARGUE  IN  PERSON  IA  No.
130324/2021  -  PERMISSION  TO  FILE  ADDITIONAL  DOCUMENTS/FACTS/
ANNEXURES  IA  No.  110432/2021  -  PERMISSION  TO  FILE  ADDITIONAL
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DOCUMENTS/FACTS/ANNEXURES)

W.P.(C) No. 1051/2021 (X)
(FOR EX-PARTE AD-INTERIM RELIEF ON IA 120450/2021 FOR impleading
party  ON  IA  153968/2021  FOR  INTERVENTION/IMPLEADMENT  ON  IA
153968/2021  FOR  CLARIFICATION/DIRECTION  ON  IA  153977/2021  IA
No.153977/2021 – CLARIFICATION/DIRECTION IA No. 120450/2021 - EX-
PARTE  AD-INTERIM  RELIEF  IA  No.  153968/2021  –  INTERVENTION/
IMPLEADMENT)

W.P.(C) No. 1197/2021 (PIL-W)

W.P.(C) No. 1239/2021 (X)
(FOR ADMISSION)
 
Date : 19-01-2024 These matters were called on for hearing today.

CORAM :  HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE J.B. PARDIWALA
         HON'BLE MR. JUSTICE MANOJ MISRA

For Petitioner(s)  Petitioner-in-person
                    
                   Mr. Varinder Kumar Sharma, AOR                 
                   
                   Mr. V Giri, Sr. Adv.
                   Mr. Setu Niket, Adv.
                   Mrs. Esha Mazumdar, Adv.
                   Ms. Priyanjali Singh, AOR                   
                   
                   Mr. Siddharth R. Gupta, Adv.
                   Mr. Shantanu Sharma, Adv.
                   Mr. Mrigank Prabhakar, AOR
                   Ms. Sakshi Banga, Adv.
                   
                   Mr. Sriram P., AOR
                   
For Respondent(s)  Mr. Pradeep Kumar Yadav, Adv.
                   Mr. Gopal Singh, Adv.
                   Mr. Aryan P. Nanda, Adv.
                   Mr. Sanjeev Malhotra, AOR                   
                   
                   Mr. Mukesh K. Giri, AOR
                   Mr. Mandaar Mukesh Giri, Adv.                  
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                   Mr. Prashant Shrikant Kenjale, AOR
                   
                   Mr. Gaurav Agrawal, AOR
                   
                   Mr. Somanadri Goud Katam, AOR
                   Mr. Sirajuddin, Adv.                   
                   
                   Mr. Vikramjit Banerjee, A.S.G.
                   Mr. Siddhartha Sinha, AOR
                   Mr. Nring Chamwibo Zeliang, Adv.
                   Mr. Aditya Kashyap, Adv.
                   Ms. Megha Saxena, Adv.
                   Ms. Anu Priya Nisha Minz, Adv.
                   Ms. Jyoti Fartiyal, Adv.
                   Ms. Marbiang Khongwir, Adv.                   
                   
                   Mr. Arjun Garg, AOR
                   Mr. Aakash Nandolia, Adv.
                   Ms. Sagun Srivastava, Adv.                   
                   
                   Mr. V. Giri, Sr. Adv.
                   Mr. T. G. Narayanan Nair, AOR
                   Mr. Ramesh Babu M.r., Adv.                   
                   
                   Mr. Nikhil Goel, AOR
                   Ms. Naveen Goel, Adv.
                   Mr. Adithya Koshy Roy, Adv.
                   Mr. Adhitya Koshy Roy, Adv.
                   Ms. Siddhi Gupta, Adv.                   
                   
                   Mr. Tushar Mehta, Solicitor General
                   Dr. Reeta Vasishta, Adv.
                   Mr. Kanu Agrawa, Adv.
                   Mrs. Bani Dixit, Adv.
                   Mr. Shreeyash U Lalit, Adv.
                   Mrs. Tomthinnganb Koijam, Adv.
                   Mr. Arvind Kumar Sharma, AOR                   
                   
                   Mr. Divyakant Lahoti, AOR
                   Ms. Madhur Jhavar, Adv.
                   Ms. Praveena Bisht, Adv.
                   Ms. Vindhya Mehra, Adv.
                   Mr. Kartik Lahoti, Adv.
                   Mr. Kumar Vinayakam Gupta, Adv.
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                   Ms. Mallika Luthra, Adv.
                   Mr. Saksham Barsaiyan, Adv.
                   
                   Mr. Malak Manish Bhatt, AOR
                   Ms. Radhika Gautam, AOR
                   
                   Mr. Kunal Chatterji, AOR
                   Ms. Maitrayee Banerjee, Adv.
                   Mr. Sohhom Sau, Adv.                   
                   
                   Mr. Apoorv Kurup, AOR
                   Ms. Nidhi Mittal, Adv.
                   Ms. Gauri Goburdhun, Adv.
                   Ms. Aanchal, Adv.
                   Ms. Aparna Arun, Adv.
                   Mr. Akhil Hasija, Adv.
                   Mr. Gurjas Singh Narula, Adv.                  
                   
                   Mr. K.parameshwar, AOR
                   Ms. Arti Gupta, Adv.
                   Ms. Kanti, Adv.
                   Ms. Aarti Gupta, Adv.
                   Mr. Chinmay Kalgaonkar, Adv.
                   Mr. K. Parameshwar, Amicus Curiae              
                   
                   Ms. Kavita Jha, AOR
                   Ms. Kavita Jha, Adv.
                   Mr. Rajeev Kumar Jha, Adv.
                   Mr. Aditeya Bali, Adv.                   
                   
                   Mr. Divyesh Pratap Singh, AOR
                   Mr. Rishabh Raj, Adv.                   
                   
                   Ms. Sneha Kalita, AOR                   
                   
                   Mr. Varinder Kumar Sharma, AOR
                   Mr. Shantanu Sharma, Adv.
                   Ms. Deeksha Gaur, Adv.                   
                   
                   Mr. Krishnanand Pandeya, AOR                   
                   
                   Mr. Raghavendra S. Srivatsa, AOR
                   Mr. Venkita Subramoniam T.R., Adv.
                   Mr. Likhi Chand Bonsle, Adv.
                   Ms. Komal Mundhra, Adv.
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                   Mr. Rahat Bansal, Adv.
                   Ms. Komal Mundhar, Adv.                   
                   
                   Mr. V Balachandran, Adv.
                   Mr. Siddharth Naidu, Adv.                   
                   M/S.  KSN & Co., AOR
                   
                   Mr. Ahantham Henry, Adv.
                   Mr. Ahantham Rohen Singh, Adv.
                   Mr. Mohan Singh, Adv.
                   Mr. Kumar Mihir, AOR                   
                   
                   Mr. Sanjai Kumar Pathak, AOR
                   Mr. Arvind Kumar Tripathi, Adv.
                   Mrs. Shashi Pathak, Adv.
                   
                   Mr. Shovan  Mishra, AOR
                   
                   Mr. Gautam Narayan, AOR
                   Mr. Gautam Narayan, Adv.
                   Ms. Asmita Singh, Adv.
                   Mr. Harshit Goel, Adv.
                   Mr. Sujay Jain, Adv.
                   Mr. K.v. Vibu Prasad, Adv.                   
                   
                   Mr. Abhimanyu Tewari, AOR
                   Mr. Nidhesh Gupta, Sr. Adv.
                   Ms. Eliza Bar, Adv.
                   Mr. Siddhant Saroha, Adv.
                   Mr. Sidhant Awasthy, Adv.
                   Mr. Praveer Singh, Adv.
                   Mr. Manav Bhalla, Adv.                   
                   
                   Mr. Gopal Jha, AOR
                   Mr. Umesh Kumar Yadav, Adv.
                   Mr. Shreyash Bhardwaj, Adv.                   
                   
                   Ms. Enakshi Mukhopadhyay Siddhanta, AOR
                   Mr. Sovon Siddhanta, Adv.
                   Mr. S. Silambarasan, Adv.
                   Mr. K. G. Kannan, Adv.
                   Mr. Saravanan A., Adv.
                   
                   Ms. Uttara Babbar, AOR
                   Mr. Naresh K. Sharma, AOR
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                    Petitioner-in-person
                   
                   Mr. Arjun Garg, AOR
                   Mr. Aakash Nandolia, Adv.
                   Ms. Sagun Srivastava, Adv.                   
                   
                   Mr. Virender Ganda, Sr. Adv.
                   Mr. Vipul Ganda, Adv.
                   Mr. Satyajit  A Desai, Adv.
                   Mr. Siddharth Gautam, Adv.
                   Ms. Dipika  Ganda, Adv.
                   Ms. Akanksha Mahur, Adv.
                   Ms. Nirti Dua, Adv.
                   Mr. Abhinav  K. Mutyalwar, Adv.
                   Mr. Gajanan N Tirthkar, Adv.
                   Mr. Vijay Raj Singh Chouhan, Adv.
                   Ms. Anagha S. Desai, AOR                   
                   
                   Mr. Tushar Mehta, Solicitor General
                   Dr. Reeta Vasishta, Adv.
                   Mr. Kanu Agrawa, Adv.
                   Mrs. Bani Dixit, Adv.
                   Mr. Shreeyash U Lalit, Adv.
                   Mrs. Tomthinnganb Koijam, Adv.
                   Mr. Arvind Kumar Sharma, AOR                   
                 
                   Mr. K.M. Nataraj, A.S.G.
                   Mr. Amrish Kumar, AOR
                   Mr. Sharath Nambiar, Adv.
                   Mr. Shashwat Anand, Adv.
                   Mr. Bhuvan Kapoor, Adv.
                   Mr. Shantnu Sharma, Adv.

Mr. Chitransh Sharma, Adv.
                   
                   Respondent-in-person
                    
                   Mr. Kunal Chatterji, AOR
                   Ms. Maitrayee Banerjee, Adv.
                   Mr. Sohhom Sau, Adv.                   
                   
                   Mr. Varinder Kumar Sharma, AOR
                   Mr. Shantanu Sharma, Adv.
                   Ms. Deeksha Gaur, Adv.                   
                   
                   Mr. Nikhil Goel, AOR
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                   Ms. Naveen Goel, Adv.
                   Mr. Adithya Koshy Roy, Adv.
                   Mr. Adhitya Koshy Roy, Adv.
                   Ms. Siddhi Gupta, Adv.                   
                   
                   Mr. P. I. Jose, AOR
                   Mr. Ravi Sagar, Adv.
                   Mr. Hira Lal, Adv.
                   
                   Mr. Pranjal Kishore , AOR

                   Mr. Gaurav Agrawal, AOR
                   
                   Mr. Gautam Narayan, AOR
                   Ms. Asmita Singh, Adv.
                   Mr. Harshit Goel, Adv.
                   Mr. Sujay Jain, Adv.
                   Mr. K.v. Vibu Prasad, Adv.                   
                   
                   Mr. Sahil Tagotra, AOR
                   Ms. Abhivyakti Banerjee, Adv.
                   Mr. Aditya Pratap Swain, Adv.
                   Mr. Gajendra Singh Negi, Adv.
                   Ms. Sakshi Garg, Adv.
                   
                   Mr. Shibashish Misra, AOR
                   
                   Mr. Amit Sharma, AOR
                   Mr. Dipesh Sinha, Adv.
                   Ms. Pallavi Barua, Adv.
                   Ms. Aparna Singh, Adv.
                   
                   Mr. Rana Sandeep Bussa, Adv.
                   Mr. Shashibhushan P. Adgaonkar, AOR
                   Dr. Wolf Chandra Paul, Adv.
                   Dr. Annie John, Adv.
                   Mr. Dharmendhar Tripathi, Adv.                 
                   
                   Mr. Tapesh Kumar Singh, AOR
                   Mr. Aditya Pratap Singh, Adv.                  
                   
                   Mr. Guru Krishna Kumar, Sr. Adv.
                   Mr. Deepayan Mandal, AOR
                   Mr. Mridul Bansal, Adv.
                   Mr. Naman Varma, Adv.                   
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                   Mr. Ninad Laud, Adv.
                   Mr. Aditya Swain, Adv.
                   Mr. Zubin Dash, Adv.
                   Mr. Dcosta Ivo Manuel Simon, AOR               
                   
                   Ms. Arti Gupta, Adv.
                   Ms. Kanti, Adv.
                   Ms. Aarti Gupta, Adv.
                   Mr. Chinmay Kalgaonkar, Adv.
                   Mr. K. Parameshwar, Amicus Curiae              
                   
                   Mr. Kishan Chand Jain, Adv.
                   Mr. Rajesh Kumar, Adv.
                   Mr. E. C. Agrawala, AOR
                   
                   Mr. Harsh Parashar, AOR
                   
                   Mr. V. Giri, Sr. Adv.
                   Mr. T. G. Narayanan Nair, AOR
                   Mr. Ramesh Babu M.r., Adv.                   
                   
                   Ms. Shobha Gupta, Adv.
                   Mr. Aditya Ranjan, AOR
                   Mr. Kawirangbou Charenamei, Adv.               
                   
                   Mr. Rituraj Biswas, AOR
                   Mr. P.d. Gupta, Adv.
                   Ms. Neeta Nancy Quadros, Adv.
                   
                   Mr. Naresh K. Sharma, AOR
                   
                   Mr. Smarhar Singh, AOR
                   Ms. Shweta Kumari, Adv.
                   Mr. Chandra Pratap, Adv.
                   Mr. Manoj Kumar, Adv.
                   Mr. Jai Krishna Singh, Adv.
                   
                   Mr. Mukul Kumar, AOR
                   
                   Mrs. D. Bharathi Reddy, AOR
                   Mr. Nishant Sharma, Adv.
                   Ms. Adviteeya, Adv.                   
                   
                   Mr. Sandeep Sudhakar Deshmukh, AOR
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                   Mr. Nishant Sharma, Adv.
                   Mr. Swapnil Anil Walde, Adv.
                   
                   Ms. Ruchi Gupta, AOR
                   
                   Mr. Sanjai Kumar Pathak, AOR
                   Mr. Arvind Kumar Tripathi, Adv.
                   Mrs. Shashi Pathak, Adv.                   
                   
                   Mr. Ahantham Henry, Adv.
                   Mr. Ahantham Rohen Singh, Adv.
                   Mr. Mohan Singh, Adv.
                   Mr. Kumar Mihir, AOR                   
                   
                   Mr. Apoorv Kurup, AOR
                   Ms. Nidhi Mittal, Adv.
                   Ms. Gauri Goburdhun, Adv.
                   Ms. Aanchal, Adv.
                   Ms. Aparna Arun, Adv.
                   Mr. Akhil Hasija, Adv.
                   Mr. Gurjas Singh Narula, Adv.                  
                   
                   Mr. T. R. B. Sivakumar, AOR
                   Mr. Shreyas Gacce, Adv.
                   
                   Mr. Mukesh Kumar, AOR
                   
                   Mr. Himanshu Shekhar, AOR
                   Mr. Parth Shekhar, Adv.
                   Mr. Shubham Singh, Adv.
                   Ms. Ambali Vedasen, Adv.
                   Ms. Rachna Ranjan, Adv.                   
                   
                   Ms. Enakshi Mukhopadhyay Siddhanta, AOR
                   Mr. Sovon Siddhanta, Adv.
                   Mr. S. Silambarasan, Adv.
                   Mr. K. G. Kannan, Adv.
                   Mr. Saravanan A., Adv.                   
                   
                   Mr. Ahantham Henry, Adv.
                   Mr. Ahantham Rohen Singh, Adv.
                   Mr. Mohan Singh, Adv.
                   Mr. Kumar Mihir, AOR
                   
                   Mr. Raj Kishor Choudhary, AOR



10

                   Ms. Uttara Babbar, AOR
                   
                   Mr. Venkita Subramoniam T.R, Adv.
                   Mr. Likhi Chand Bonsle, Adv.
                   Ms. Komal Mundhra, Adv.
                   Mr. Rahat Bansal, Adv.
                   Ms. Komal Mundhar, Adv.                   
                   Mr. Raghavendra S. Srivatsa, AOR               

UPON hearing the counsel the Court made the following
                              O R D E R

1 A comprehensive note has  been prepared by the Amicus  Curiae,  Mr Gaurav

Agrawal and Mr K Parameshwar after having a personal interaction with all the

High Courts on the status of the infrastructure for hybrid hearings.  The Amicus

Curiae copiously engaged with the relevant stakeholders and after having due

regard to the infrastructure for hybrid hearings in this Court have formulated

suggestions on the up-gradations which can be made by the High Courts.

2 It appears that the note is not available with the counsel appearing on behalf of

the High Courts.  The note may be shared with the counsel who are appearing in

these proceedings.

3 Any of the parties or counsel who have any additional suggestions to make may

email  them to the Amicus Curiae.  The note by the Amicus Curiae has been

prepared as on 06 November 2023.  It is agreed that they would prepare an

updated position for the perusal  of  this Court  after interacting with the High

Courts.

4 List the Petitions on 12 February 2024.
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5 This Court, while entertaining the Petition under Article 32 of the Constitution,

has  issued  a  slew  of  directions  aimed  at  assessing  the  availability  of

infrastructure before the High Courts for conducting hybrid hearings.

6 Insofar  as  the  petitioner,  Mr  Sarvesh  Mathur  is  concerned,  he  has  sought

directions to the High Court of Punjab and Haryana to conclude the arguments in

his case CRM-M-51102 of 2019 (where he is a respondent) expeditiously.  

7 As regards prayer (ii), we request the High Court, upon a certified copy of this

order  being  produced  before  it,  to  consider  taking  up  the  Petition  for  early

disposal  preferably within a period of one month from the date on which the

present order is placed before it.

8 The rest of the prayers will be considered when the proceedings are taken up on

the next date of listing.

  (GULSHAN KUMAR ARORA)                     (SAROJ KUMARI GAUR)
  AR-CUM-PS ASSISTANT REGISTRAR
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